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in the mailer and if so, the details thereof? 
THE MINISTER OF STATE IN THE 

MINISTRY OF FINANCE (SHRI P. C. 
SETHI): (a) Yes, Sir. 

(b) The representations contend that the 
devolution recommended by the Finance 
Commission is inadequate and that it would 
accentuate regional imbalances. 

The majority recommendations of the 
Finance Commission have invariably been 
treated by Government as an award and it 
is not con~idered appropriate to question 
the assessment of the needs of the States 
made by the Commission. Problems of 
individual States will, however, be examined 
on merits. 
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I'ropo,al for Structural Chan~cs in the 
Management of World Bank 

·16. SHRI SHIVA CHANDRA JHA: 
Will the Minister of FINANCE be pleased 
to state: 

(a) whether it is a fact that in view of 
the increase in the Special Drawing Rights 
(SDR) "paper gold·' by the World Bank, 
the Governor of the Reserve Bank ,.f India 
has proposed structural changes in the 
management of the World Bank; 

(b) if so, the details thereof; and 

(c) if not, the total benefits that the 
developing countries in general and India in 
particular would be deriving therefrom 
vis-a-vis the total benefits to the developed 
countries? 

THE PRIME MINISTER, MINISTER 
OF FINANCE, MINISTER OF ATOMIC 
ENERG Y AND MINISTER OF PLAN· 
NING (SHRIMATI INDIRA GANDHI): 
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<al to <cl. Special Drawing Rights are 
being created lInder the auspices of the 
International Monetary Fund and not the 
World Bank. Addressing the Annual Mee­
ting of the Boards of Governors of the 
International Monetary Fund and the World 
Bank, the Governor of the Reserve Bank 
of India, who is also India's Governor In 
the I. M. F., referred to the proposed 
revision of quotas in the I. M. F. and said 
that in order to provide the developing Coun­
tries with an adequate say in the decisions of 
the fund they have a larger share in the total 
quotas so that the position of developing coun­
tries individually and collectively improves 
substantially in consonance with the changed 
status and responsibilities of these countries. 
He also added that these considerations 
would apply even more strongly to the Bank­
IDA family, in which the representatives of 
developing countries need and deserve a 
better voice. 

A decision has been taken to allocate 
Special Drawing Right. for Ihe value of 89.S 
billion during the 3 years commencing from 
1st January, 1970. These allocations "ill 
be made at tile rate of ~3.5 billion for 1970 
and S3 billion for each of the years 1971 and 
1972. Allocations to individual members 
will be made in proportion to their share of 
quotas in the Fund on 151 of January of 
each of these years. On this basis it is 
expected that out of the total allocation of 
Special Drawing Righls for $9.5 billion, 
develol"ing countries will get an allocation 
of S2.66 billion and India is likely to receive 
allocalions amounting to aboul 8340 million. 

Explosion 81 A. G. C. R. Building, 
New Delhi 

*17. SHRI S. M KRISHNA: 
SHRI BAIDHAR BEHERA: 

Will the Minister of HEALTH AND 
FAMILY PLANNING AND WORKS, 
HOUSING AND URBAN DEVELOPMENT 
be pleased 10 stale: 

<al whelher it is a fact a number of 
employees belonging to the C. P. W. D. 
were injured in an explosion al A.G.C.R. 
Building in New Delhi on the 17th Septem­
ber, 1969; 

(b) if so. the delaUs of the incideal; IIDd 

(c) Ihe sleps taken to ensure safety of 
the C. P. W. D. employees working al these 
places? 

THE MINISTER OF HEALTH AND 
FAMILY PLANNING AND WORKS. 
HOUSING AND URBAN DEVELOPMENT 
(SHRI K. K. SHAH l: (a) Yes Sir. Seven 
persons who arc employees of Ihe Cenlral 
Public Works Department were injured in 
an explosion at AL'Countant General Central 
Revenues Building on I7lh Seplember, 1969. 

(bl A shut down was laken on the High 
Tension Oil Circuit Breaker for topping up 
the oil in Ihe Iransformer. After lopping 
up the oil, Ihe H. T. O. C. B. was switched 
on at about IO.IS A.M. on 17th Sel"tember, 
1969. It is reported that Ihe H. T. O. C. B. 
tripped immediately. The slalT on duly 
again tried to close the O. C. B. for Ihe 
second lime when the flash over al the 
H, T. O. C. 8. occurred and the persons 
referred to were injured. The delailed 
enquiry revealed that the occurencc took 
place because of lack of adequale quanlity 
of oil in Ihe H. T. O. C. B. 

(e) Instructions are being issued to Ihe 
Superintending Engineers 10 ensure Ihe 
tesling and chocking of the oil level for low 
tension and High tension oil, circuit brea­
kers and Iransformers. 

Shorlage of Synthelic Fibres 

°18. DR. SUSHIlA NAYAR : 
SHRI N. K. SOMANI: 

Will the Minister of PETROLEUM AND 
CHEMICALS AND MINES AND METALS 
be pleased 10 Slate : 

(a) whelher it is a fact Ihat there is a 
greal shortage of Synthetic Fibres such .8, 
Viscose. Staple Fibre and Polyester in Ihe 
counlry al prescnl; 

(b) if 50, the reasons therefor; 

(el the sleps taken or proposed 10 be 
taken to meel the shortage; 

(d) whether there is any proposal under 
consideration of Government to CDCOurl.e 
ICIting up of planll for the manufacture of 
polyester fibre in the country; IIDd 




